
COMMITTEE ON
ABSENCE OF MEMBERS FROM THE SITTINGS OF THE

HOUSE

(Seventh Lok Sabha)

THIRTEENTH REPORT

(Presented on w

On b eh a lf o f  the Committee on Absence o f  Members 

from the S itt in g s  o f  the House,Ihaving been authorised 

by the Committee, present th is  th e ir  Thirteenth Report;"

2 . The Committee held a s it t in g  on the 18th August, 1983.

3, The Committee considered a p p lica tion s  fo r  leave o f  

absence from three Members,* The recommendations o f  the 

Committee with respect to the a p p lica tion s  are given in 

the Appendix,
ctsdL L u_yv_Jt S.'''r-cT

New D elh i; 

August 13. 1983

A cting Chairman 
Committee on Absence o f  Members 
from the sittings o f  the House.

Sravana 27, T905TSakaJ



APPENDIX

( Vide para 3 o f  the Report)

S i . Name o f  Member 
No. who has applied 

fo r  leave o f  
absence

Period
fo r
which
leave
applied
fo r

Reasons
f o r
leave

Period f o r
which Remarks
leave o f  
absence 
recommended 
by the
Corrrnittee

1 . Shri LaLuRam Ken 26*4*83 to 
10.5 .€3 
( 1 1 th 
Session)

Severe
in ju r ie s

26 .4 .83  to  
10 .5 .63  
= 15 days

2 . Shri Ramkrishna More 10 .4 .63  to 
2 .5 .8 3  
( 1 1 th 
Session)

I lln e s s 10.4*83 to 
2 .5 .8 3  
= 23 days

3* Shri Chhcte Lei Uike 2 5 .3 .83  to
10 .5 .83  
( l l t h
Session)

I l ln e s s 25*3*83 to 
10*5 *83 * 
= 47 days.


